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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to Legislative & other matters)
Thursday May, 9, 2002/ Vaishakh 19, 1924 (Saka)

No. 208

Recognition of Dr. Jagdish Mukhi as erof O ition

Hon'ble members are informed that Hon'ble Speaker has recognized Dr. Jagdish
Mukhi, Member of the Legislative Assembly who is, the Leader in the House of the Party
in opposition to the Government having the greatest numerical strength as Leader of
Opposition in the Legislative Assembly of the National Capital Territory of Delhi with
effect from 1% April, 2002 in terms of Section 2 of the Leader of Opposition in the
Legislative Assembly of the National Capital Territory of Delhi (Salary and Allowances)
Act, 2001 (Delhi Act No.6 of 2002).

(S K.SHARMA)
Secretary
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